FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF WATERFRONT BUILDCON LLP
RELEVANT PARTICULARS

Name of corporate debtor WATERFRONT BUILDCON LLP
Date of incorporation of corporate debtor 12/03/2013
Authority under which corporate debtor is | ROC-Mumbai
incorporated / registered
4. Gorporate—ldentity —MNo—/ Limited Liability | AAB-3911
Identification No. of corporate debtor
5. Address of the registered office and principal | 77H FLOOR, SUN PLAZA, HARI OM NAGAR,
office (if any) of corporate debtor OFF EASTERN EXPRESS HIGHWAY, MULUND
(EAST), MUMBAI CITY, MUMBAI,
MAHARASHTRA, INDIA, 400081

6. Insolvency commencement date in respect of | Order dated: 13/12/2023
corporate debtor
Order Received on NCLT Portal :26/12/2023

wlpla

7. Estimated date of closure of insolvency | 23/06/2024
resolution process
8. Name and registration number of the | Mr. Pawan Madhav Shetty

insolvency professional acting as interim | IBBI/IPA-001/IP-P-02606/2021-2022/14001
resolution professional
9. Address and e-mail of the interim resolution | E-mail: capawanshetty7 @gmail.com
professional, as registered with the Board Add: G1002 THE METROPOLITAN
CHINCHWADGAON PUNE 411033, LINK ROAD
,NEAR DARSHAN HALL, ELPRO COMPOUND

,PUNE, MAHARASHTRA, 411033

10. | Address and e-mail to be wused for | E-mail: (Process specific)
correspondence with the interim resolution | cirpwaterfrontlip@gmail.com
professional Add: PAWAN M SHETTY & CO, 1st FLOOR,

BAHIRWADE COMPLEX, NEAR SARASWAT
BANK, MOHANANAGAR, CHINCHWAD, PUNE-
411019

11. | Last date for submission of claims 09/01/2024 (14 days from the date of order
received by IRP)

12. | Classes of creditors, if any, under clause (b) of | Based on the limited information, there is no class
sub-section (6A) of section 21, ascertained by | of creditors, under clause (b) of sub-section (6A)
the interim resolution professional of Section 21 of IBC, 2016

13. | Names of Insolvency Professionals identified | Not Applicable

to act as Authorised Representative of
creditors in a class (Three names for each

class)
14. (a) Relevant Forms and Web link: https://ibbi.gov.in/en/home/downloads
(b) Details of authorized representatives Physical Address: As per address mentioned in

are available at: point no. 10

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the WATERFRONT BUILDCON LLP on 13/12/2023.

However, the copy of order received by IRP from NCLT Portal on 26/12/2023.

The creditors of WATERFRONT BUILDCON LLP, are hereby called upon to submit their claims with
proof on or before 09/01/2024 to the interim resolution professional at the address mentioned against

entry No. 10.




The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against entry No.13 to

act as authorised representative of the class in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

essional:

Name and Signature of Interim Resglutio

an Madhav Shetty

IBBI/IPA-001/IP-P-02606/2021-2022/14001
AFA Valid till 09/03/2024

Date:28/12/2023
Place: Pune
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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of Indla
{Insodvency lution Process for Corporate Persons) Regulations. 2016)

FOR THE ATTENTION OF THE CREDITORS OF

WATERFRONT BUILDCON LLP
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Place: Pune
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RUBAIYAT ARLIN PATEL
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the Cariral Govermmant under sacbon 13 of the
Companies. Act, B3 saeking canfirmation of
alleration of the Memorandum of Asspciation of
the Company in tarms of tha special resolulion
passed at the Exirg Oedirary Geaeral Meeting
hield on 200122023 to enabde the company fo
shill change its Reqislered Dffice from Wi
b “State of Funjsd’,
By person whose interast is likely to ba affachad
by the proposed change af tha: ragistened oflice
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Camptaint Ferm or calse o be deliverad or send
by regizlerad post of hinher ohjectiong supportad
by ar affdanit slafing the naluee af kslhar interast
and-grounds of opposition 10 the ergnma?
Director atthe eddress Minisiry of Corporale Afais,
Regional Direcior, Westarn Regica, Evares], Eih
Floar, 100 Marine Deiva, Mumbai Maharashirs-
400002 within' Twanly Ore days of the date of
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Date ! 28" Decambar, 2023
Place ; Nodda

applicam company with & copy of the aps licant
mﬂ‘lgali"-' 2l its regisbared affice at the addnss

Alak Kumar Agarwal | |menficned besow
Resolution Professional Far-and on behall of the Appbaard
Furnace Fabrica (India) Limitad SPEED RECORDS ENTERTAINMENT
IBBI Reg. No. IBB1/IPA-001/ IP-PO005S,/ 2017-2018,/ 10137 PRIVATE LIMITED
IBEI Beg. Address: 805, Suncity Business Tower, Golf Course Road, Sector B4, Gurgaon, Hargana-123002 S
AFA Valboity: November 19, 2024 DIMNESH KUMAR aULUCK
Date : 2E1Z2.2023 DIRECTOR

Place ; Mumbal (OIM  OlSd5483
Address. . HNO 136 SETH HUKUM
CHAND COLONY JALANDHAR Funiab

S V TRADING AND AGENCIES LIMITED
CIN: LE1S00OMH1S80PLCO22305
Registered Office: Shop Mo F-227, 1°Floor, Raghulesia Mega Mall, Behind Polsar Depet,
Kandivall West, Mumbgi-400067
Tel: #51-X2-650273TE, Fax: +91-22-6502 7372,

_ Email: swirdlingandagencies Sgmall.com, Weksite: waw sviradiogdn |
POSTAL BALLOT NOTICE AND E-VOTING INFORMATION TO MEMBERS

NOTICE &= herebw mven that 5 'V Trading And Agercies Limited (%he Company”) = saeking gpanoval
of e Wamibers on (he folloang rassulion Through Pasial Batlol

Sr.Mo. | Type of Resolubien | Particulars

. Crdnany Fesciution | Reqularzstoniéppointment of Ms. Neehy Kumawe! (DIK: 10061282)
as Execuive Diraclor of the Company

L Spacial Basclubcn | To approwve the remuneration o Ms. Mealu Kiemawat {DIN:

10051282 a5 Execulivie Direclor and CFO ol Fe Conpany

3, Spacial Rasplifion | Regularization/dppointment of Mrs. Rakha Parwar {CMM: 100637180)

agan Indapandant Dirackar ii:_l_l".r_E o pary

45

BRIGHTCOM GROUP LIMITED
Regd. Office; Floor: 5. Fafield by Marmotl,
Road MNo: 2, Manakramguda,
Gachibowli, Hydenshad — 500032, India.

Ted: +91 ) ETIAD10, Fam: +11 22 6645 9877,
wwm brighicmanop com, exall; mEknaiimenup com

CIN:LE4203TG1999PLCO30996
NOTICE OF BOARD MEETING

Notice is hereby given in compliance with
Regulation 47 of the Securities Exchange
Board of India (Listing Obligations and
Disclosure Requirements) Regulations
2015, that a meeting of the Board of
Directors of the Company is scheduled to
be held on Monday, January 15, 2024 at the
Registered office of the Company situated
at Floor #5, Fairfield by Marriott, Road #2,
Nanakramguda, Gachibowli, Hyderabad -
500 032, Telangana State, India, to inter-
alia, consider and approve the unaudited
Standalone and Consolidated financial
results of the Company for the quarter,
& Half year ended September 30, 2023
along with the Limited Review Report of
the Statutory Auditors of the Company.

The said notice is available on the Company’s
website at  www.brightcomgroup.com
and also on the stock exchange website
of BSE Limited (www.bseindia.com) and
NSE (www.nseindia.com), where the
shares of the Company are listed.

for BRIGHTCOM GROUP LIMITED

Sd/-
Place: Hyderabad  Dr. Radhakishore Pandrangi
Date : 27-12-2023 Independent Director
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Dadra and Nagar Haveli and Daman and

Sr. No.

Category

5

Exisling Tariff Rates

\.. |

Diu Power Distribution Gorpuratiun Ltd - ' Public Lighting Fixed Charges | Energy Charges
Registered Office: 15t & 2nd Floor, Vidyut Bhavan, Next to Secretariat Building, ' : —
BEKV Road, Dadra & Nagar Haveli And Daman and Diu - 396230 il R A
CIN: U40101DN2022PLC00STO7 b. ?:fr : T TV Rorar ey
SUpP 5. 400/KVA/mont s 4.30/
PUBLIC NOTICE 56 KV sugly Rs 525/kVAmonth | Bs, 4 20KVAR
Disclosure pursuant to the Petition for True up of FY 2022-23, Annual Performance Review of FY 2023-24 220 kV supply Rs.575/kVa/month | Rs. 4.15/kVAh
and Determination of Aggregate Revenue Requirement & Tarifi for FY 2024-25 filed before the Joint 7. | Hoardings / Signboards
Electricity Regulatory Commission (JERC) i
B L L LR S SR s UL Hoardings / Signboards Rs.110/kVA/month | Rs. 7.00/kWh
1. BACKGROUND INFORMATION: Dadra and Nagar Havel and Daman and Diu Power Distabution Corparation i or part thereof
Ltd (DNHODD PDCL) has filed the Petition Mo. 117/2023 for True up of FY 2022-23, Annual Performance 3 Electric Vehicle Charging
Review of FY 2023-24 and Determination of Aggregate Revenue Requiremant & Tarff for FY 2024-25 before : s TR
the Joint Electricity Regulatory Commission (JERC) under section 61,62 and 64 of the Electricity Act, 2003 in alagory 5. 510/
accordance with the JERC (Conduct Business) Regulations 2009 and JERC (Generation, Transmission ang HT Category Rs. 4.90/kVAh
Distribution Multi Year Tariff) Reguiations, 2021. Salient features of the proposed ARR are as under: 9. T:qmpuraw Supply _______________________ S
2. The details of Category wise sales, Distribution Loss and Annual Revenue Requirement {ARR) is given below: Tariff for I&mpuraw GConnection shall be Fixed/ Demand EhdFﬂEE {it any) plus energy charges [h]l
i £Y 2029.9% | FY 209324 | FY 202495 relevant stab, if any) under corresponding permanent supply calegory plus 50% of both.
ok — . e For multi activity pursuit, applicable tariff for temporary connection shall be with reference fo that of
1.1 | Category wise sales ( in MU) non-domestic category for permanent supply
ili B?:;t?: pe mg:g 33??2 33??2 DNHDDPDCL has proposed fo address the cumulative revenue gap by way of:
C ”'f a 92'? y %01 98,50 Levy of Regulatory Surcharge from all consumers at the rate of 4.11% of Energy Charge and Fixed/Demand
| Omimerct : A% | ! Charge for respective category to recover past period gap: AND
he | Agriculture 7.29 743 [ 4.3 b. Proposed Tariff revision as under:
v LT Industry 525.48 05258 504 52 B 4 Tarift Rt
vi_| Public Water Work 431 4.46 4.46 i R B
vi | Public Lighting 6.05 5.84 5.84 N — Fixed Charges | Energy Charges
Oimestic
vii_ | HT/ERT 867994 | 918697 | 9,608.48 _ : :
ix {T-EV Charging Staion 001 0.05 0.05 | 15t 100 Units | Rs. 10/kw/Manth Rs. 1.Eﬂfl'kWh
x | HT-EV Charging Station 1.51 2.08 197 | ;E} 2 igg Emls 25- Eﬁgﬁm
i | Temparary Supply 1142 12.39 15.79 i ;"M amf H: ;jﬂ St
Total {in MU) 9.634.79 10,203.82 | 10.687.06 = e i e — ’f
12 | No. of Consumers 157.106 164.636 169,337 E :1; L|I][:::“ E;Eiuﬁ;ﬂiﬂm W bulbs only) Rs. 10/kw/Morth Bs. 1 00/KWh
1.3 | Connected Load (in MW) 2154 2246 2276 - -
2 | Distribution Loss (%) 1.62% 3.16% 2.99% 13‘1 13“;”“2 - Ra.20/kwitdanty’ | 23- izﬁ:
3 | Power Purchase Quantum (MUs) 10,253.48 | 11,050.81 | 11,532.01 : mw‘:t;:” ADovE =8
4 | Capex (in Rs. Cr) 89.68 24311 | 500.26 | ,
Capitalisation (in Rs. Cr) 74.34 18266 |  275.16 ;m Sa”‘:?g':fs gl g t0 1O HP 25' ?.ﬂu-m:
5 | Aggregate Revenue Requirement (ARR) (in Rs. Cr) | RO | [ eyond 5.1.90
| Cost of Power Purchase 577956 | 573008 | 550460 : E}::"E?:':' Tl e
i | D&M Expenses 106.09 12,71 114,83 el oo
i | Interest on Loans 14.82 2316 36.12 5 i;“:_“ﬂhfbf ::;B — S AtAb/ma | R 7ok
: 1 : 4] r
i Interest on Working Capital 3427 393,33 33.88 1
— ' _Upto 20 HP Rs.75HP/month | Rs. 4.00/%Wh
v | Depreciation 13.93 19,31 il R =& — i L L B Rt L
Vi | Interest on 8D 765 13.04 1874 | =t uﬁﬁﬁfﬁf_ﬁ%&h B 1 SHE Mo | P 0 (AN
= ublic Lighti
vii | Bad Debts - - - _ .
Wi | ROE [ ma| S| e | [ odnie Rs. 4,55/
ix Income Tax 31.42 31.42 3142
T e N T T 7085 37 40 5.05 11 kV supply Rs.975/kVA/month | Rs. 3.10/%VAh
i | Add .5harjng of Gaine 8587 — —= 66 kV supply Rs.1250/kVA/month]  Rs. 3,05/KVAR
xii | Aggregale Revenue Requirement 600825 | 596611 | 588924 | i‘m ‘:;" supply e Tals/osvmonty Re: 300
| xii_| Revenue from Sale of Power 589619 | 56,8692 | 557082 S —
xiv | Gap/(Surplus) 112.06 988 |  amwaz| | ;-.;l E‘h‘iﬁ“_“s“;””? it e T G
XV Previous Year's Gap/ (Surplus) - 116.54 223.10 g T SEaan = T
x| Carrying Cost 148 1567 36.89 ;TTEETQ“” HE' j';”mrm
xvii | Cumulalive Gap/ (Surpius) 116.54 22010 | 584.41 - Tem;:’;ﬂ:’:’s“ww 5.4 90K
3. Theexisting tariff rates for all categories are as under. Tariff for Temporary Gonnection shall be Fixed/ Demand charges {if any) plus enargy charges (for
Sr. No.| Category relevant slab, if any) under corresponding permanent supply category plus 50% of both.
For multi activity pursuit, applicable tariff for temporary connection shall be with referance o that of
1 Dompstic non-domestic category for permanent supply
e Linn‘s. Fig: o S, DR Wheeling charges & losses, cross subsidy surcharge, and additional surcharge shall be applicable as
2110 100 Lnks Rs. 1.60/KWWh proposedin the petition.
101 10200 Uitz Rs: 2.90/40h 5. Copies of the filings and application referred to in para — 1 above are available in the office of the
201 1o 400 Units Rs. 2.80/kWh DNHDD PDCL (Shop No.-5 to @ & 11 to 15, Fartune Paradise, Ground Flaor, Dunetha, Nani Daman,
401 and abave Rs. 3.40/kWh Daman - 396210). The soft copy is also available at website: hitps:/connect torrentpower.comtplep/
Life Ling Eﬂn_sumer {Up to 2 x40 W bulbs only) Rs. 10/%kw/Month | Rs. 1.00/kWh index php/download/index.
2. | Non-Domestic,/ Commercial 6. Interested parties may inspect/peruse the said ARR and tariff proposals during office hours at the
0 to 100 Units Rs.20/kw/Month Rs. 3.35/KWh office. Copy of the Petition miay be obtained from the registered office on payment of Rs. 100/~
"-”_ Units and above Rs. 4.35/KWWh 7. Any person desirous to file Objections/suggestions, if any on the Petition filed by DNHDDPDCL may
3. | Agriculture and Poultry furnish the same to the Secretary, Joint Electricity Regulatory Commission (JERC), 3rd and 4th Floor,
For sanctioned load up ta 10 HP — Rs. 0.90/&Wh Piot No: 55-56, Phase IV, Udyog Vihar, Sector-18, Gurugram, Haryana-122015 with supporting
Beyond 10 HP Rs. 1.30/KWh details and an affidavit, in Form JERC-3 {Annexure-ll) of JERC (Conduct of Business) Regulations,
4. | LT 2009 in six copies in person or through email at email 10s: secy.jercuts@gov.in and raengad-
LT Industrial iercuts@aovcontractorin, with a copy to email 10: suggestionsdnhddpdcl@torrentpower.com or
. Upto 20 HP Rs.30/HP/Month | Rs. 3.65kVAR | through registered post, carrying full name and postal address of the person sending the Objection/
- Above EEI HP Bs A0HP/month | Bs 3.85&VAh suggestions with a copy marked to the DNHDDPDCL. R may also be mentioned If the person putting in
—-J:.T.. Public Water Works objections/Suggestions also wants to be heard in person.
Up to 20 HP Rs.50/HP/month Rs. 4.50/kWh AUTHORISED SIGNATORY
Abave 20 HP Rs.100/HP/month | Rs. 4.50/kWh Date: 27-12-2023 DNHDD POWER DISTRIBUTION CORPORATION LTD

£

f:@n;’;m:-:i“.ep. .in

The Poslal Balled Mothca s atsa availabla on 1ha websile of [he Compary: e sviradng . tha
retevant sechon al he websile of BSE Limited ("BSE™): www bselndiz.com, and on 1he wetsse of
Central Dapostory Services {india) Limited (CDEL Y www cedindia.com.

In Comgliance with Section 108, 110 znd other spplcanle prodsdons, i ary. of the Companies A,
201HAT) fochuding ary statulory modficalionfz) or re-enactmend]s) tharacf for the ime baing in
Torce]) read with Rude 20 and Rule 22 of e Companes (Management and Adminisiration) Hubas,
2014 senchiding “ar stahdgry modilcalions) of re-gnacimentis] teeecd for the time ety in torce)
["Rules”), Ragulaiion 44 of tha Securties eand Exchange Board of India |Liting Obfigations and
Disclasure Sequirerments) Reguations, 2015 Listing Reguaions™), Ganesal Girular Mes 142020
dated Apel 8, 2020 ang 172020 dated Aarl 13, 2020 read with other relevant cicuias, nckiding
Genaral Circufar Mos. 10021 dated Jume 23, 2021 and 3072021 dated Dacemier B 2021, 32082
dated May 5, 2022 and $152022 Gabed Decamiber 28, 2022, 05205 dabed Seplember 25, 2023
i250ed by the Ministry of Corpargie Alffars, Gesernment of Indss (MCA Circutars™y, Secrsfanal Slandand
an Gemeral Mealings (75527 isswed by the Institute of Company Secretzdes of India ard any cther
appicable law, naias and raguiahions (induding any slatubery modilicaliondsh o ne-enactmants; fereol
Tor the time being in doreeh, and any other-apolcable laws and regaiations. e Cofmpany has sen
the Pasial Bailot Motice daled Friday, December 22, 2023 along with xplanaiony stalemend Sinaugh
glactronic mode on. Wednesday Decomber 27, 3023 W0 thdse Mambars whoss namas aposar in e
Regisier of Members/List of Beneficlal Cuners and whoae a-mail 05 are registered with e Compamy
Dapositones 23 on the cul-of data e, Faday, Decemfer 22, 2623 for ssefng approval of tha
Membans of the Company by Postal Ballal Hrough alecinonic maans (remiste assaling' ) an tha ilem
of specia bisness, as seb out inthe Notice of Posial Balkd,

The Compary has engaged he sanices of Camial Depastory Servicas (ndiad Limiled {COSLY, for
Taciltasng remole e-waling to enghle the Mambers to cast thelr veles alsctrorically. The defailed
pracedurs 1or remode e-valing & ghven in the Maolice of Posta! Bakict

The remole e-vwpbing peried commences frem Frday. December 29, 5023 81 800 am, ({57} and
concludas o Safurday, Januan 27, 2024 & B0 pom (15T). The remabe e-valing will be disabled
Dy COSL sherealler and waling shall ral be afowed bayerd 5:00 oo, (IST) on Salurday, Jardary
27, 224, Once the woie oo eselidion is cast by the Member, the Membsr shall acf bealowed to
change # subisequantly. Resolution passed by the Membars throwgh this Postal Baliat {fhrough
METICRE: G-l b Shall bl cepmesd S have Do passec as 1Hit has Deen passes al a General MEIHIT'IQ
of the Mambers. The resclution, if aporoved by the raguisile: masanity of Members by means of Postal
Balkal, shal ba deamed 4o have baen passed an tha last dafe of remeba a-vating. L&, 6n Sabeday,
Jarary 27, 2024,

The Members, whoss. names appear in the Registar of Membesa' List of Bansdicial Cwrmars as oo,
Frigay December 22, 2023, being the cun-off date,ane entited 1o sole an the Ressltion el fusth
i this Moice thraugh remate e-vating anly. The wating nghts of Membears shall bein propartion o their
share in S pakd-Up eguty shang capitad of the Company a5 on $ig said cutesll dabe. Hard capy ol
They Postal Babot Motice: aong with 1ha Postall Bact Foom and prespak] tisiness repsy srmalope ane
it sers to the Kemoers for this Posial Balod and Members ane required 4o communicaie felr assent
ar dizserd only through e remobe e-voling syskem. This Poetal Ballot is accondingly being mitiabad in
compianca with The MGA Gircudars, & panson who is nof a membar a5 on the cul-olt dabe should rea
fhis Mofica of Pasial Baflot for irfermation purposas orly.
T Board of Direclors hawe agooined M. Margj Mirani (403 170830, Pariner of B W Miman &
Assaciales LLP {Company Secretanss), dar condecing the E-wdling process o1 a faif and iensparent
maqrar and reporting Gn vabes cast
Trie residte al the Pastal Bafol will be declarad 'wilkin ted workics dings of theconclsan al the Paslal
Balat and wil bea displayed along with the Scrutinizer's Aepart at the Registered Offica of the Company
after communicalion fo the Stack Exchanges viz. BSE Umiad (e bseinda.com ), in accosdance with
the' SEBY Listing Regqulations and additionally be uplogded on the Company’s wabsita
waww svirading. n.and on the webste of CLSL) was,cedlindia.com. The Scrutinizers dacslon on the
vty of the Posfal Batict shall be final,
In case of any quarkes, you may tefer the Frequenty Azked Questions {(FAGE) for Memberz and
e-wating user manual for Mambers available at the dowrload section of wenwcedingiacom, o I casa
of ary quefies of Bsues reganding attending e-Valeg Trom the COSL e-Voling Svstem, you oan wite
an-email o sviradrgandagences @amailcom, o conlac a1 (2223058738 and §22-23058542:43
For:5 ¥ Trading and Apgencies Limited
b=
Gopal Lal Palival

Managing Director
DOiN: p5228548

Email id: sviradingandagencies @ gmail.com

Godrej Industries Limited
CIN: L24241MH1988PLCOSTTEN
Registered Office: "Godrej One”, Pirojshanagar, Eastern Express Highway,
Vikhrali{East), Mumbai = 400079, Maharashtra

Ted.: 022-2515 2040 Fax: 022-25188066
Email id: investorfgodrziinds.com: Website: www gadrejindusthes com

NOTICE
NOTICE iz hereby given that the following Share Cenlificate & stated to be lost / misplaced :
/ stolen and the registered holden(s) thereof | claimant(s) thereio have applisd to the |
Company for izsue of dupfcate Share Cartificate:

Flaca: Mumai
Ditedi Duteniber 28, 2023

Fokio. _ . Hﬂ-ﬂfﬂtﬂtﬁ- Distinctive Nos. Share
Humber| Neme of the Sharehoider(s) | (Face Value | Certificate
| Tileach) | From To Kumber
|KauTsz2, UWALABIUIABLIANGIY | wy  Istsens msnzﬁaﬂdﬁi (403330

| ASHVINBABULALMODH |

In Case any person has any claims in respect of tha above-mentioned shafe-afam.r
objection(s) for the issuance of Latter-of Confirmation in favour of the above stated |
applicant{s), helzhethey should lodoe their claim(s) or objection(s) within 15 (Fifieen)
days of the date of publication of this Notice, If within 15 (Fifteen) days from the date
hered, no cizinys) are received by the Compary in respecl of the sa3d Share Cerificate,
Letter of Conflirmation will be issued. The publi; is hereby cautioned against dealing in

any way with the above-mentionad Share Certificate.
For Godrej Industries Limited
Sdi-
Tejal Jariwala
Company Secretary & Compliance Officer
(FCS 9317)

Place : Mumbal
Date : December 28, 2023

C%”i‘féers

8 International Institute for Population Sciences

[Deemed bo be University)
Govandi Station Road, Deonar, Mumbai — 40
Weabsite: www.lipsindia.ac.in E-mail: administrationg

ADVERTISEMENT FOR THE POST OF DIRECTOR & SENIOR PROFESSOR

Advt. no, IPS/RECT.DIR & SR, PROF./04/2023
The Intemational Institute for Population Sciences, Mumbai, invites
applications for the post of Director & Senior Professor in the
prescribed format along with attested copies of testimonials!
cerfificates etc. to be-addressed to Mr. Amrit Lal Jangid, Joint Director
(Statistics), Ministry of Health and Family Welfare, Government
of India, Room MNo.317, 3" fioor, IRCS Building, Red Cross Road,
Mew Delhi— 110001,
For details please visit Institute’s website at www.iipsindia.ac.in.
The last date for the receipt of the application in the prescribed format
will be four weeks from the date of publishing the advertisement i.e;
5" February, 2024 (closing date).
Applications received thereafter will not be considered.

1,'5?-ca.

s

A ol [ T ]

Regd. Office: IDBI Tower, WTC Complex,
Cuffe Parade, Mumbai 400005,

Tel: BE55 3355
IDBI Bank Lid.
Advertisemant Mo, T372023-24

Appointment of Deputy Managing Director

Post Mame Vacancy
Deputy Managing Direclor 1

iz M@ For eligibility criteria {age, work experience, etc.) and other
Fr del.ai'ls.plér.-:asﬂ vigit the ‘Careers' section of the Bank's website
www.idbibank.in.

2 Applications received on or before January 15, 2024, will
only be considered.

Note; Any fuiher information/addendad amendmendt eic. inrespect of this
notification shall e posted only on Bank's wabsite www. idbibank in and
no separafe nolification shall be released in press. Applicants are,
therefore, requastad fo reqguiary visit Bank's website to keep themsalves
abreast in this connection. Flease nale that 1DB! Bank reserves the right
to accept or reject any application at ifs discretion, without assigning any
reason whalsoaver,
Place - Mumbai

@ IDBI BANK

CIN: LEG190MH2004G01148838

General Manager-HR
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vendors for Supply of following:

NOTICE INVITING TENDER

CPD/41-2023-24

Tenders are invited through e-Tendering in SRM system from the registered

Estimated Due Date & Time
S - Amount Hrs.) for Submission
Tender No. & Description (in Rs. Lakhs) I:& 0 ; ening of Tender
of Material Tender Fee
(inRs.)
SP(T-0816/1223 04.01.2024
[RFX No.5000001181] 29040 Up to 17.00 Hrs.
(Two Bid System) Lakhs
Digital Level Meter Cum 04.01.2024
Oscillator Kit 5000.00 at 17.30 Hrs.

69852720/69852711/08329909813
eegrp8@mahatransco.in.

Contact Person: Office of the Executive Engineer (Gr.P&C) Tel. No.

. 022-

Email: eepc@mahatransco.in,

Forfurther details visit our website http:/lwww.srmetender.mahatransco.in
Any further amendments will be published on the MSETCL website
www.mahatransco.in. So bidders are requested to check the website.

Sd/-
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BOM/WT/HSG(TC)/8788/2002-03/2003)
situated at Hutatma Chafekar Bandhu Marg,
Mulund (East), Mumbai- 400 081, (“Said
Society”) and they were holding
membership rights covered under Share
Certificate No.04 comprising of 10 fully paid
up shares bearing distinctive Nos. 31 to 40
(both inclusive) of the said Society. The said
SMT. PRABHAVATI GUNDOPANT
KULKARNI died intestate on 06/04/2013,
leaving behind her MRS, VEENA VINAY
NARGUNDKAR (married daughter), as her
only surviving legal heir to claim the said Flat
in succession according to provisions of the
Hindu Succession Act by which she was
governed at the time of her death. Her
husband, MR. GUNDOPANT ANANT
KULKARNI, died on 06/08/1985 and her Son
MR. UMESH GUNDOPANT KULKARNI, who
wasunmarried, died on 25/11/2007.

The said MR. VINAY VIVEKANAND
NARGUNDKAR, died intestate on
11/12/2022, leaving behind him (1) SMT.
VEENA VINAY NARGUNDKAR, (wife), (2)
MR. ANIKET VINAY NARGUNDKAR, (son),
(3) MRS. ANITA ABHIJIT NAIK, (married
daughter) as his only surviving legal heirs to
claim the said Flat in succession according to
provisions of the Hindu Succession Act by
which he was governed at the time of his
death. One of the legal heirs and nominee,
the said SMT. VEENA VINAY NARGUNDKAR,
applied to Om Shri Saidham Co-operative
Housing Society Ltd, for deletion of the name
of the said deceased MR. VINAY
VIVEKANAND NARGUNDKAR, and for
transferring the said Flat and said shares in
her name, being the nominee. Any
person/any other legal heir/s having any
claim /right against the said Flat/Shares are
required to make the same known in writing
with documentary evidence to the
undersigned at his office address at
Akanksha, 2nd Floor, Sane Guruji Nagar,
Mulund (East), Mumbai-400 081, within
Fourteen (14) days from the date hereof. If no
claims/objections are received within the
period prescribed above, my client, the
Society shall be free to transfer the interest of
the deceased member in the capital/
property of the Society in the name of the
said legal heirs by deleting the name of the
said deceased , in such manner as is provided
under the Bye-laws of the Society and
accordingly the Share Certificate in the name
of the said applicants/ legal heirs of the said
deceased member will be transmitted by the
Society without any reference to such claims.

SAMIR K. VAIDYA

. ADVOCATE
Place :- Mumbai

Dated:-28-12-2023
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